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(c) if not, will Government conduct 
a thorough study; and

(dj present strength of artists at the 
Headquarters and regional units and 
their activities?

THE MINISTER OP INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI)- (a) No, Sir. The services 
of the Staff Artists are being utilised 
to the maximum extent possible. How-
ever the utilisation of some troupes has 
been adversely aflected to some extent 
as so.ne vacancies could not be tilled 
up.

fb) Efforts are being made to provide 
the full complement of artists with a 
view to utilising the troupes more 
effectively.

(c) The Regional Centre S c h e m e  of 
the Song & Drama Division has come 
into operation from 1st January, 1979 
and Government proposes to watch 
the opeiation of the scheme before 
conducting any study.

(d> The present strength of artists 
at the headquarters and the regional 
units is 199 and 435 respectively Their 
activities cover a wide spectrum. 
Bonier Publicity Troupes are utilised 
for promoting emotional integration 
among people residing near the inter-
national borders; the Armed Forces 
Entertainment Troupes provide enter-
tainment to the Armed Forces in the 
forward a teas and the Departmental 
Drama Troupes conduct publicity- 
oriented programmes in regional lan-
guages in different parts of the country.

Commissioning of the first phase of
Loktak Hydro Electric Project

3?J SHRI N. TOMBI SINGH- Will 
the Minister of ENERGY be pleased
to state:

(a) the steps taken to quicken the 
completion of the Loktak Hydro Elec- 
tr  c Proieet after the explosion in the 
tunnel in January, 1975;

(b) is it a fact that the progress 
m ade so iar after the explosion is 
cuite inadeouate keeping in view the

increasing labour force and various 
other office staff;

(c) if so, the additional labour and 
administrative staff engaged after the 
explosion; and

(d) the likely date of commissioning 
of the first phase?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a) and
(b). With a view to expediting the 
progress of work which was retarded 
following the explosion in the tunnel 
in December 1975, the project autho-
rities have inducted the New Austrian 
Tunnelling Method through which the 
rate of progress per day is higher. In 
addition, new method of tunnel roof 
.supporting, remote gas monitoring, de-
ployment of personnel trained in the 
use of sophisticated equipment, are 
being used, with a view to expediting 
the progress.

(('i No staf! more loan the minimum 
required for execute u? the work has 
luen engaged.

(d) All the three -mils of the pro- 
K'd are expected to be commissioned 
m March 1982,
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Restriction on production capacity of 
ferro manganese

323, DR BAPU KALDATE Will 
the 'Minister of STEEL AND MINES 
be pleased to : tate ;

(a) whether it 1- a fact that Govern-
ment have restricted the production of 
the Ferro-Manganese;

(b) if s>, the reasons thereol,

(c) whether ihcre has been a heavy 
demand iron  Japan and Czechoslo-
vakia tor lerro-rnangunese, and

(c1) if i.o, whether Government pro-
pose to increase the piesent production 
capacity?

THE MINISTER OF STATE IN TIIE 
MINISTRY OF STEEL AND MINES 
(SHRI KARIA MUNDA); (a) and (b). 
As against a projected domestic 
demand of 2.25 lakh tonnes of ferro-
manganese for the year 1983-84, a 
capacity of approximately 3.57 lakh 
tonnes has already been sanctioned 
In view of this, no further capacity is 
proposed to be licensed. This has been 
done to (i) conserve the limited re-
serves of manganese ores in the coun-
try, (ii) encourage the utilisation of 
low grade ores and fines, and (in) dis-
courage the export of cheap power 
from India, as production of ferro-
manganese ib power intensive.

(c) The export of ferro-manganese 
from India to Japan during the last 
two years, as against total exports 
from the country, is indicated below:

(In  tonnes)

! t > '1 Ottl
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“*77-78 . . U.'«.r)5 24,00
“17!'-7f) . 2H.8«o

As regards Czechoslovakia, neither 
any quantity of ferro-managancse nor 
snv quantity of terro-manganese ex-
ported m the recent past, to that coun-
try from India

(d) For reasons mentioned above,
Government do not propo.se augment-
ing the existing licensed capacity tor 
ferro-manganoso.

Public Deposits in Companies

324 DR BAPU KALDATE; Will the 
Minister of LAW, JUSTICE AND COM-
PANY AFFAIRS be pleased to state:

fa) whether it is a /act that a num-
ber of public limited companies have 
advertised showing good results and 
pa/men t ot high dividends and collec-
ted huge amounts of fixed deposits 
from public;

(b) is it also a fact that these com-
panies have not paid a single farthing 
continuously for two years to the 
depositors showing heavy losses;

(c) whether the Government have 
proposal to investigate into the affairs 
of these companies;

(d) whether Government had any 
authority under the Companies Act to 
stop the collection of deposits by the 
said companies and for full return of 
deposits of the depositors,

(e) if not, what other safeguards are 
available for the public to secure 
their deposits

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
IN THE MINISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI S. 
D. PATIL); (a) and (b). In terms of




